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such as values
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Note: Value of Bonds / shares / Debentures as per the fatest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the
employee,
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Non-Agricultural Land
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1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please glve separate details for each item)

[ sr. [ Description Hame A address of Bonk / Amount outstanding as
No. Financlal Insttutions(s) / ON irsaensirenis AT
Departm ent (2)
(a) (i} Loans from Banks

(i) Loans from financlal
Institutions

(i) Government Dues:
(a) dues to departments
dealing with government
accommodation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity
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(i) Wealth Tax {Also
indicate the assessment
year upto which Wealth
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(i) Sales Tax [Only in
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GPF/CPF/PRAN No. - P 19 / RL H -99 )
Gender :- El (4/F)
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Date of Birth s o cg O g ] 119 ’(9.” ? [DD}MMJYYM
Class/Group - (/ - \A/B/C)
Cadre - [ Pepw ]

{Full Name e.g. 8.A.S.-Bihar Administrative Service,
B.S.5.- Bihar Secretariat Service etc.)

Home District :- r P dj‘: oo

1 hereby declare that the above details are true to the best of my
knowledga and belief, '
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Note: pPlaasa sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format. ‘



